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*Ptf jrranr nfr t  1

Amount sanctioned to National 
Federation of mdnstrial Coopera­

tives Ltd.

3472. SHiRI BIRENDRA PRASAD: 
Will the Minister of INDUSTRY be 
pleased to state:

(a) whether it is a fact that large 
amounts has been sanctioned to the 
National Federation of Industrial Co­
operatives Ltd., New Delhi by your 
Ministry from time to time during 
the last three years;

(b) has the objectives stipulated 
in the grants been fully achieved;

(c) the maintenance expenditure of 
the NFIC Ltd, on salaries, rents and 
also TA/DA of the Chairman for the 
last three years;

(d) whether it is a fact that NFIC 
Ltd. has failed tQ submit the audited 
reports of Accountant General of 
India as per conditions of grants 
sanctioned for the last several years; 
and

(e) if so, how Government nomi­
nated Directors kept proper watch 
over the Government funds entrusted 
to this organisation and how further 
funds are being released?

THE MTNISTTR O*' STATE IN 
THF v'IJNISrRY OB’ INDUSTRY” 
(SHRIMATI ABHA MAITI): (a)
during the last three years following 
amounts (Share capital investments & 
grants/ were released to National 
Federation of Industrial Cooperatives 
for different approved schemes:

Share
Yrai r,tant'« Capital

(Rs in lakh-O Investment 
(R* in lakhs)

1075-76 ■I b2

1076-77 S 76 6 00

077-78 4 °7 5 00

(b) The Federation has helped in 
marketing the goods produced by the 
Industrial Cooperatives which com­
prise the weaker sections of the so­
ciety.




